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KiuJ (Harohar) river to dBtatd flood 
control in the cojmnaaai of Ifc* Bakra 
Nalla scheme. The scheme is esti- 
atafed to cost Be. 848.24 lakhs.

2. 5urajoarha Pump Scheme:

The scheme, estimated to cost Rs. 
112.82 lakhs, envisages kharif irriga
tion in the district of Msnghyr by 
lifting 3.4 cumecs of water from river 
Harohar, a tributary of Gauge. The 
eulturable commanded area i? 4,128 
hectares and will irrigate 3302 hec- 
tares annually.

Surrender by Underground Rebels 
in Nagaland* Mboram and 

Artmachal Pradesh

*785. SHRI SHANKERRAO SA
VANT; Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) the number of underground 
rebels in Nagaland, Mizoram and 
Arunachal Pradesh who have sur
rendered during the last two years;

(b) the number of them still 
underground;

(c) whether the surrendered per
sons have been taken into custody; 
and

(d) the precautions taken to see 
that they do not revert to their ille
gal activities?

THE MINISTER OF HOME 
AFFAIRS (SHRI K. BRAHMA- 
NANDA REDDI): (a) According to 
information available with the Govt. 
«$ India, 1236 underground in Naga
land and 274 underground in Mizoram 
came overground during the two 
calendar years 1974 and 1975. Aruna
chal Pradesh has been peaceful and 
has no underground.

(b) No authentic figures are avail
able.

(a) agd (4). TO* p t&qt of 
Govt. iu» been those muJwigswaw 
who ootte overground vetowtaiily, 
giving np the path iriMftnce, are 
not taken teto custody. They are 
sfllawed to go to the!? respective 
villages «fnd given financial and other 
assistance for their rehabilitation. The 
State/UT Governments have schemes 
for grainful employment and econo* 
mic rehabilitation of such persons. 
These include providing Govt, jobs 
for those found fit, rehabilitation on 
land, giving of agricultural loans/ 
grants, vocational guidance and re
habilitation grants in cash Those 
who want to go for higher education 
are also encouraged to do so. Their 
proper rehabilitation and their return 
to the normal life in the village and 
society is encouraged so that they 
abjure once for all the path of 
violence However, where necessary 
surety/undertaking is obtained at the 
time of their coming overground.
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DVC dues outstanding against Oal-
cutta Electric Supply Corporation 

*787. SHRI INDRAJIT GUPTA: 
Will the Minister of ENERGY be 
pleased to state: 

(a ) whether his attention has been 
drawn t0 the complaint by the Chair-
man, DVC that arrears amounting to 
Rs. 6 crores are due tn the DVC 
from the Calcutta Electric Supply 
Corporation; 

(h) whether DVC power genera-
tion costs 14.1 paise per unit whereas 

it is sold to the Calcutta Electric 
Supply Corporation for: 12 paise per 
unit but CESC charges from the pub-
lic 20 paise per unit; and 

(c) if so, whether Govefl'Iment 
propose to check such profiteering 
in a public utility service? 

THE MINISTER OF ENERGY 
(SHRI K. C. PANT) : (a) Yes, Sir. 

(b) and (c) . As per the informa-
tion furnished by the Damodar Valley 
Corporation, the cost of sale of energY 
during 1975-76 is estimated to be 
14.9 p/kWH. The average rate charg-
ed by the Damodar V-alley Corpora-
tion from Calcutta Electric Supply 
Corporation varies from 15.5 to 16.5 
p/kWH depending upon the load 
factar. 

The rate charged by the Calcutta 
Electric Supply Corporation varies for 
different ca~ego:tlies of consumers. 
According to the audited -accounts of 
the Calcutta Electric Supply Corpora-
tion for 1970-71 to 1974-75 its clear 
profit in any year of account did not 

exceed the reasonable return per-
mitted under the Electricity (Supply) 
Act, 1948. If the clear profit of the 
Calcutta Electric Supply Corporation 
in any year of account exceeds the 
amount of reasonable return, neces-
sary action will have to be taken by 
the State Government as required 
under the Electricity (Supply ) Act, 
1948. 

Growth of Industrial Production 

*788. SHRI M KATHAMUTHU: 
Will the Minister of INDUSTRY AND 
CIVIL SUPPLIES be pleased to 
state: 

(a) whether Government expect 
an eight to ten per cent growth in 
industrial production during the year 
1976-77 ; and 

(b) if so, the factors likely to 
contribute to achieve this target? 




